FORM A
PUBLIC ANNOUNCEMENT
(Under Reguiation 6 of the Insolvency and Bankruptcy Board of india
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

» Al T R R
| | N UN U | J | |
B | PRIVAIE LIVITEL
RELEVANT PARTICULARS
1. |Name of corporate debtor BLISS HOUSE PRIVATE LIMITED

2. |Date of incorporation of corporate debtor | 22 August 2016

3. | Authority under which corporate debtoris | Registrar of Companies- ROC Delhi
incorporated / registered
4. | Corporate Identity No. Himitedtabitity U70100DL2016PTC304728
tdentificationNo. of corporate debtor

5. |Address of the registered office and Registered Office: 20, Diplomatic Enclave
principal office (if any) of corporate debtor | Sardar Patel Marg, New Delhi, India, 110003
6. |Insolvency commencement date in 21 January 2026

respect of corporate debtor

7. |Estimated date of closure of insolvency 20 July 2026
resolution process

8. |Name an registration number of the Sapan Mohan Garg
insolvency professional acting as interim IBBI/IPA-002/IP-N00315/2017-
resolution professional 2018/10903
9. |Address and e-mail of the interim D-54, First Floor, Defence Colony,
resolution professional, as registered with | New Delhi-110024
the Board Email: sapan10@yahoo.com
10. |Address and e-mail to be used for C- 621, 6th Floor, Tower C, Ithum,
correspondence with the interim resolution | Plot No. A-40, Sector 62, Noida,
professional UP - 201301
Email: cirp.blisshouse@gmail.com
11. | Last date for submission of claims 04 February 2026

12. | Classes of creditors, if any, under clause | Not Applicable
(b) of sub-section (6A) of section 21,
ascertained by the interim resolution
professional

13. |Names of Insolvency Professionals Not Applicable
identified to act as Authorised
Representative of creditors in a class
(Three names for each class)

14. |(a) Relevant Forms and Web link:
(b) Details of authorized representatives https:/fibbi.gov.in/en/home/downloads
are available at Physical Address: Not Applicable

Notice is hereby given that the National Company Law Tribunal, New Delhi Bench-Il, has
ordered the commencement of a corporate insolvency resolution process of the BLISS HOUSE
PRIVATE LIMITED on 21 January 2026.

The creditors of BLISS HOUSE PRIVATE LIMITED are hereby called upon to submit their claims
with proof on or before 04 February 2026 to the interim resolution professional at the address
mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proofin person, by post or by electronic means.

Afinancial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of
authorised representative from among the three insolvency professionals listed against entry
No.13toactas authorised representative of the class [specify class]in Form CA. - Not Applicable
Submission of false or misleading proofs of claim shall attract penalties.

Sd/-

Sapan Mohan Garg

Interim Resolution Professional

In the matter of Bliss House Private Limited

Date: 22 January 2026 IBBI Regn. No.: IBBI/IPA/-002/IP-N00315/2017-18/10903
Place: New Delhi AFA valid up to 31-Dec-2026
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e KOTAK MAHINDRA BANK LTD.

I Regeiered OMice: E7-BKL, G327 ack, Bandra Kurla Cempien, Baadra (E), Memlbi- 400 351

garh Read, Industrial Area, Moti Nagar,

Branch Office : EFICAH Madl, 2nd Floor, 31, Najafi
Hew Dalhi-110015

DEMAND NOTICE

NOTICE UNDER SECTION 13(2) OF THE SECURTISATION AND RECONSTRUCTION
OF FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002

Nedice is hereby given thal the following bormower (Co-BormowersiGuarantor, who have
availad koan faciitias from KOTAK MAHINDRA BANK LINITED (KMBL) having % branch
office at EPICAH Mall, 2Znd Floor, 68,681, Majafgarh Road, Indusirial Area, Mol Nagar, New
Crelhi-110015, have failed fo repey the Inan fachiy wide EMI and for sendés fhe interest of their
cradit Bacilites to KMBL and that their loan acoounts has been classified as NPA a5 per the
guidelines izsued by Raserve Bank of India. The Borrowars have provided secenty of the
immovable properties io KMBL. the detads of which are described herein below. The delail of
the loan and the amaunts outstanding and payable by the barrowers o KMBL &5 on date are
mentiomed bedow.

The borrover ICo-Borrowers 1Guarantor a5 well a3 the public in general are hereby informed
thal the undersigned beang the Authonzed Officer of EMEL, the secured creditor has mitiated
action against the following borrower /Co-Borrowers [ Guarantor under the provisions of the
Securitization and Reconstrection of Financial Assets and enforcement of Securily Interest
Act, 2002 (the SARFAES! Act), If the following borrowers fail to repay the outstanding dues
indicated against thelr names within 60 {Sily) days of this nobice, the undersignad will
BxerciEe amy one of maora of the powers conferrad on the Secured Craditor under sub-zection
(2) of Bection 13 of the SARFAES! Act, Incuding power 1o take possession of the proparties
and sef the sama. Tha pabiic in general is advised not 1o deal with propeny describad hans

b o,
Name of the Borowers/Guarantor & Mortgagor Detalls of secured asset I
(immavable Property)

1. WS Victor Cables Corporation Lid [Borrower) (Through
it's DirectorfAuthorised Signatory) 2nd Floor, 57 Bhishma| Al that plece and pamed of
Pitamah Marg, Ope Dedénce Colony, Central Delhi— 110003, 2.[the property being:
Mr. Shivraj Krishna Gupta (Guarantor) 2nd Floor, 97 Bhishma "'_-"'#EI’ENGI'I[ Mo. CTC 253,
Pitamah Marg, Opp Defence Colony, Central Delhi - 110003 | 258 Fioor, Block - C, Ares
Also At: 35, Anand Lok, Hauz Khas, South Delhi - 130049, 3, | Measuring 274,632 sq. mirs,
Mrs. Namrata Gupta (GuarantoriMortgagor) 2nd Floor, 2712956 8q. ML) super area
Bhishma Pitamah Marg, Opp Defence Colony, Central Dalhi - | MBasUrng 323.242 sq. mirs.
110003 Also At: Apartment No. CTE 253, 25th Floar, Biock N, | 1247950 fL). The Crest, DLF
€, The Crest DLF City Phase -V, Sactor 54, Gurgaon, Haryana | urgaon - 122001° North
- 122011 Also, At: 6. Padmini Enclave, Hauz Khas, Daelli - A3 per S!IE' South; A8 L
140016, 4. Namit Gupta {Guarantor) 2nd Floor, 57 Bhishma | 51 East As per site. West

Pitamah Marg, Opp Defence Colony, Ceniral Delhi— 110003 |- parsie
WP& Date : 27,10, 2025

Lan Account No, 1347704973 Demand Nofice Date: 24,12 2025 Quistanding Amount: Rs.
1.97,14,157.800- (Rupees Une Grore - Ninety Seven Lakh Fourteen Thousand Cne Hundred
Fifty Seven and Paisa Exghly Only)ason 19. 122025

Date : 23.01.2026 Place: Delhi For Kotak Mahindra Bank Ltd., Authorised Officer

LR R L L B A e e —

TRUHOME FINANCE LIMITED

(Formerly Known As Shriram Housing Finance Limited)

Regd: Off:- 3 Floar, Antrish Bhawan, 22 ¥.G. Marg, ¥ew Delhi-118001. Ph.: 011-23357171, 23357172, 23705414, Web.: wwe pnbhousing com
nance Limites Branch Office ; 7 Sky Building. Ind Flocr, Gedhan Magar, Gam Road, Cop. Menphar Herdage. Hapur-245101, Uller Pradash,

NOTICE UNDER SECTION 13 (2) OF CHAPTER |0 OF SECURITESATION & RECONSTEUCTION OF FINANCIAL ASSETS AND ENFORCEMENT QOF
SECURITY INTEREST ACT 2002, READ WITH RULE 3(1) OF THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002 AMEMDED AS ON DATE

We, the PNE Housing Finance Ltd, (hereinafier referred 1o as "PNBHFL") had Issued Demand notice Lis 13[!{;1' Chaptes I of the

Saecuritization & Reconstruction of Financial Assets and Enforcement of Security Interest Act. 2002 (hereinafter referred to as the "Act™)
By our Hapur office Situated al 7 Sky Building, 2nd Floor, Girdharl Nagar, Garh Road, Opp. Manohar I-I:arlta%.o_l-!apur-zd.ﬁfm. Uttar
Pradesh. The said Demand Notice was issued through our Authorized Officer, 1o you all below mentioned BormowersiZo-BomoewenGuarantars
since your account has been dassified as Non-Perfarming Assets as per the Reserve Bank of Indial National Housing Bank guidelines die to
ronpavment of instalimenis’ interest. The comenis of the same are the defaults commitied by you in the payment of installments of principals
imenast, elc. The nutstanding amount is mantioned below, Further, with reasons, we balieve thal you are evading the service of Demand Notice an
hence this Pubiication of Demand Motice which is also required LIS 1302} of the said Act. You ane nereby called upon to pay PRBHFL within & period
of & Days of the dale of publication of this demand nofice the aforesand amount along with up-ic-date inferes! and charges, failing which PNBHFL
will take necessary action under all or gny of the prowvisions of Seclion 13(4) of the said A, a%aﬂsﬂ afl orany one or-more of the secured assats
inchding baking possession of the securad assets of the borrowsrs and guarantors, Your king aliention is nvied to provisions of sub-Section (3] of
Seciion13.0f the of the Ssountization and Reconsiruction of Fnantisl Assets and Enforcement of Securdy Interest Ecl 200 whers undear vous can
tengerpay the entire amaunt of culstanding dues fogethar with-all costs, cherges and expensas incurred by the PNB HFL only bl the data of
pubtlication of the notica for sale of the securd assets by public auction, by inviting quotations, bender from public or by private trealy. Please also
node fhat if the entice amownt of cubstanding duas tgather wilh the cosls, chargas and aepanses inturfad by the PRE HEL is nol tanderad bafore
pubtlication of nabce for zale of the secured assals lPE:'ELIhh: auction, by inatng guatations, lender from public or by privala haaly.ﬁz may nat ba
enfilled bo redasm the secured assel(s) theraafter. FURTHER you are prohibited Uts 13{13) of the said Act from transferring eithar by way of
sale, lease or inrany olher way the aforesaid secured assets.

“Toan | _ Name of BorrowariCo-Borrower uk| Proportyiles) |Daeoi mﬁmﬁmm
Borrower: Mr./ils, Nitin Huln&l- L1177 Sapna Ouater Shast Magar, S5 Martgaged Demand Notics
Meenul, Utiar Pradesh, india, 250004 Shop No 5, Plot O 10, Shasti Nagar, Housa No 1177, oo 7 Re: 32,16,239.00
NHURHPRI|Maenil URtar Pradesh, ndia, 250004, / House Mo 1177, Shast Eﬁzg : Shestn Nagar, Mearat, (Rupees Thirty
9241 Infeeul. Mesrut, Block.L, Shasin Nagar, Tehsd Uttar Pradesh, india, 260 Meerul, Block-l, | Jan [Two Lakhs Seventy
5078488 |co-Borrower: MriMs, Sarika Rastogi, L-1177 Sapna Quater Shastr Nagar| MA | Shastr Nagar, Tehsi | 2028 | S Thousand Two
B.O.  |Masrut Uttar Pradesh, India, 25000 q.?Hnusa Mo 1177, Shastn Nagar, Mearut Uttar Pradash, Inia Hundred Féfty Nine
Hapur  |Meerut Block-L, Shast Manar, Tehsi Uttar Pradesh, India, 250004, 250004, Orily)

PLACE : MEERUT | DATE : 23.01.2026 S0J- AUTHORIZED OFFICER, PNB HOUSING FINANCE LIMITED

{ TATA CAPITAL LIMITED i

POSSESSION NOTICE (FOR IMMOVABLE PROPERTY)
(As per Appendix IV read with Rule 8{1) of the Security Interest Enforcement Rules, 2002)

This is 10 inform that Tata Capital Lid.[TCL) is a non-banking finance company and mcarporatad undear the provisions of the Companies
Act, 1956 and having ils registerad office at PeninsutaBusiness Park, Tower A, 11th Fioor, Ganpatrac Kadam Marg, Lower Farel, Mumbai-
400013 and a branch office amongst ather places at New Delhi ("Branch”). That vide Orders dated 24,11 2023, the MNational Company Law
Tribunal (NCLT) Mumbai has duly sanctioned the Scheme of Arrangement batween Tata Capilal Financial Services Limited (“TCFSL™) and
Tata Cleantech Capial Limited ["TCEL) &5 ransferors and Tata Capial Limited ["TCL™) as transferae-under fhe provisions of Sections 230
o232 read with Seclion 66 and other applicabée provisions of the Companias Act, 2013 (“said Schama”). In lerms theseo!, TCFSL and
TCCL (Transferor Companies) along with its undertaking hawe mengad with TCL, a3 a going concem, iogether with all the properties, assets,
assels, rights, benefils, interest, dufies. obfgations, kabdities, contracts, agreements, securties efc. weal, 01.01.2024, In pursuance of the
gaid Order and the Scheme, all the faclify documents executed by TCFSL and all outstanding in respect thereof stoad iransfered 1o
Appicant Company and thus the TCL s enbiled to daim he same from the [BorrowsrsiCo-Bommowers] in 1erms thereof

Whereas, the undersigned being the Authorized Offcer of the Tals Capitallid, undsr the Securfization and Feconstruchion of Financial
Aszals and Enforcameant of Security Interest Act, 2002 and in exercse of pawers conferrad under saction 13(12) raad with Rule 3 of the
Securiby Inferest (Enforcement) Rules, 2002, isseed a Damand Motice- 08 12.2023 a5 below calling upon the Bordwers 1o repay the
amount mantioned in the natice withn 60 days from the date of the said notice

The Bormowers, having failed to repay the amount, nolice is hereby given b ithe Borrowers, in paricular and the pulblic; in general, that the
undersigned has lakenPhysical Possesson of the propany descnbead herain balow in exercise of powars conferred an him undar Saction
13{4} read with Rule 8 of the said Act

The Borrowers, in particular, and the public in general, are hereby cautioned notto deal with the property and any dealings with ihe property
will be subject 1o the charge of the Tala Capital Limited, for an amount refered to below along with interest thereon and penal interest,
chargag, costs etc: fromdate of demand notica

[The borrower's attention is invited to provisions of sub-section (8) of section 13 of the Act, inrespect of time available, to redeam

. =1 Reqa. Orice ; 9t Foor, A 5 ard. New De 0001, Ph: 0 Uad14, Wensite ononousind.co

Trance Lomites BRANCHADDRESS: Office No. 307 & 308, 3rd Floor, Commercial Complex, Cyber Heights, Plot No. TCIG-212 and TC/G-5/5, Vibhuti Khand, Gomti Nagar, Lucknow -226010
NC UNDER ON OF CHAP Rl Q I: ATION & RECON 'Io-uc‘l NANCIAL . AND OR 0
i UU REAL . U UUR : ENFUR H UUZ A UED AS UN DA

We, the PNB Housing Finance Ltd. (hereinafter referred to as "PNBHFL"? had issued Demand notice U/s 13(2) of Chapter Il of the Securitization &
Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (hereinafter referred to as the "Act") by our Lucknow Branch
Office Situated at Office No. 307 & 308, 3rd Floor, Commercial Complex, Cyber Heights, Plot No. TC/G-2/2 and TC/G-5/5, Vibhuti Khand,
Gomti Nagar, Lucknow -226010. The said Demand Notice was issued through our Authorized Officer, to you all below mentioned Borrowers/Co-
Borrower/ Guarantors since your account has been classified as Non-Performing Assets as per the Reserve Bank of India/National Housing Bank
guidelines due to nonpayment of installments/ interest. The contents of the same are the defaults committed by you in the payment of installments of

rincipals, interest, etc. The outstanding amount is mentioned below. Further, with reasons, we believe that you are evading the service of Demand

otice and hence this Publication of Demand Notice which is also required U/s 13(2) of the said Act. You are hereby called upon to pay PNBHFL
within a IQerlod of 60 Days of the date of publication of this demand notice the aforesaid amount along with up-to-date interest and charges, failing
which PNBHFL will take necessary action under all or any of the provisions of Section 13(4) of the said Act, against all or any one or more of the
secured assets including taking possession of the secured assets of the borrowers and guarantors.

Your kind attention is invited to provisions of sub-Section (8) of Section13 of the of the Securitization and Reconstruction of Financial Assets and
Enforcement of Security Interest Act, 2002 where under you can tender/pay the entire amount of outstanding dues to%ethervylth all costs, charges
and expenses incurred by the PNB HFL only till the date of publication of the notice for sale of the secured assets by public auction, by invifin
quotations, tender from public or bE private treaty. Please also note that if the entire amount of outstanding dues togetherwnh the costs, charges an
expenses incurred by the PNB HFL is not tendered before publication of notice for sale of the secured assets tlg‘,y Tpu licauction, by inviting quotations,
tender from public or by private treaty, you may not be entitled to redeem the secured asset(s) thereafter. FURTHER you are prohibited U/s 13(13)
of the said Act from transferring either by way of sale, lease or in any other way the aforesaid secured assets.

(@1cICI Bank

S. Loan Name/Address of Name/ Property Date of Amount 0/s
No| Account Borrower & Address of Mortgaged Demand as on Date of
No. Co-Borrower Guarantor Notice Date| Demand Notice
1. |HOU/LUC/ | Mr./Ms. Hari Kishor (Borrower) N.A. Plot No A1 Part Of, Khasra No, [ 06-01-2026 | Rs. 16,01,726.11
0622/ [Mrs Vandana Kushvaha, 196 Daroga Kheda, 292/1, SA KA, Sai City Colony, (Rupees Sixteen
1006986 | Yuko Bank Kanpur Road, Sarojni Nagar, Min Gram Miranur, Pinwat Thouzgrr]]c?ggven
B.O.: Lucknow, Uttar Pradesh - 226010, 560/362 Paragana Biinor Tehsil Sarojani
Lucknow | Kanpur Road, Vijay Nagar, Election Commission N agg r LII{I ckn owl’ Utjtall. "é‘f)r(‘grneg I;rlve\)l\?g;]y
Manas Nagar, Lucknow, Uttar Pradesh - 226023 Pradesh - 226008 Paisa Only)
2. |HOU/LUC/ | Mr. Anoop Kumar (Borrower) & N.A. House Built On Plot, No 48 B|06-01-2026 | Rs. 12,07,795.65
0822/ |Ms. Pooja Verma (Co-Borrower) Add - C 2172 Block B, Part Of Khasra No, 441 (Rupees Twelve
1021434 | C Block, Indiranagar, Lucknow, Uttar Pradesh - Ka Min Vani Elite, Home Lakh Seven
B.0.. [226016 & HNo C 10197, Indiranagar, Lucknow, Situated At Village Deoria Thousand Seven
Lucknow | Uttar Pradesh - 226016, & House Built On Plot, Pargana And, Tehsil Hundred Ninety
No 48 B Block B, Part Of Khasra No. 441, KA Min Lucknow. Uttar Pradesh - Fi -
o . < A ) ive And Sixty
Vani Elite, Home Situated At Village Deoria 226010 Five Pai i
Pargana And, Tehsil, Lucknow, Uttar Pradesh ive Paisa Only)
226010, & Man Power Group Services India Pvt
Ltd, Lucknow, Uttar Pradesh - 226028.
PLACE:- LUCKNOW, DATE:- 22.01.2026 AUTHORIZED OFFICER, PNB HOUSING FINANCE LTD.
Branch Office: ICICI Bank Ltd, 217360, Kesopur, Bhuteshwar Road, ™

Maothura Uttar Pradesh - 281004

PUBLIC NOTICE-TENDER CUM E-AUCTION FOR 5ALE OF SECURED AS5ET

[See proviso to rule BlG]]
Motice tor sale of immovable assets

E-Auction Sale Motice for the sale of immovable assetis) under the Securitisation and Reconstruction of Financial

Assets ond Enforcement of Security Interest Act, 2002 read with proviso to Rule 8 [8) of the Security Interest

{Enforcement} Rules, 20032,

This notice is hereby given to the public in general ond in particular to the Borrower(s) and Guarantor|s) that the

below described imm uvnhle'gmlgerty mertgoged) chorged 1o the Secured Creditor, the ph}nﬁi:‘.ﬂ{ possession of
ut

) _ which has been taken by the ofised Officer of ICICI Bank Limited will be sold on "As is where js', "As s whot s’
I_I Reg.OH.: Srintvasa Tower, 15t Floor, Door Mo, 5, 08 Mo 11, I:hns:curad Eyanis ] e T T P T and "Whotever there is' as per the brief particulors given hereunder;
2nd Lane, Cenatopha Road, Alwarpet Teynampeat, Chennal-600018 M::Snt Eﬂﬂlﬁ EL%E?FEHSEI]{ d I'."I:Iauln Physical m:‘;gﬂ A::anl.s.' = oot Detaliz 5TTFE e e e ad oS
Tf”hﬂme Head Office. Laval 3, Wockhard] Towars, East Wing C-2 , G Black, Mo(s). Espmgmtaﬂyﬂ; of Demand |Possession| Immavable Properties Mo, Baorrower(s)/ Secured asset(s) Outstanding|_Price | Timeof | Time of
|| riwawce |Banda Kua Gomplex Bandra (East), Mumbal-400051 Noticeis) ! ekl with known Eamest| Property |E-Auction
Websile: hitp,fwww truhometinance. in TO00617 and| 1. Mis. Garvit Communication, Through its As.  119.01.2026 | Propedy No. 1: Fiat No, G-1, Ground Flaor, Loan Account Mo, EncumBnancas, if ooy Deposit| 'MePection
POSSESSION NOTICE GECL Loan |Proprigtar, LE&'J Raheja Shop No. 5, Grownd Floar, |43 47-;294.-- : Eunalruﬂe%u? F'h1i.lu. Eﬁ Land Eegéur}glf [A) (B) (C] o) (E) IF) G)
Ade, Noo | City Plaza, Shah Market, Agra, Uttar Pradesh- hasra Mo, 31716, Area Measuring BE. e -
; AR . : L TCFLADST00|283002. 2. La#t Raheja, /0. Manchar Lal Raheja |08.12.2023 | Square Meters, Situated Al Shiva L | Jitendra Kumar Dev House On Part of Kh. No. 1443 Min_ | _ RS Rs. | February | February
Whereas, The undersigned being the authorised officer of Truhome Finance Limited o0010874200( Flat Rl la i i) : 17.65.357/-| 1550, 16,2026
4k ; ] . ’ lat G-1, Ground Floar, Shiva Apartment, |Apariment, Shubham \ihar, Prase-l, Barrower), Singheswar |B Chaurahao Railway Phatalk [/ 92 02, 2026 -
{Formerly Know as Shrram Housing Finance Limited) wnder the Securitisation and Shubham Vinar, Phase-I] F'Inlﬁﬁu. 52; Khasra Hariparwat Ward. Tensil & District Agra, f“nd[;ufﬂc;- Bgﬂﬂ::Eﬂ " |Town Area, Tehsil Chatta Distt: | (Ason [ B00F 1 ~From Tam
Feconstruction of Financial Assels and Enforcemant af Security Interast Act, 2002 (54 of Na. 31716, Karmyogi, Agra, Uttar Pradesh- Utlar Pradash, Mora Particularly Describad Liien Ko, Mathura-UP Area: B0 Se FL, lanuary Rs. 1200 Noon| 11:00 AM
2002) and In dxarcise of powers conferrad under Section 13(12) read with (Ruls 3) of the 282003, Mob.: 9719511179, Also At: Pani Ki Tank| R LBMATOD005 154795 17,2026 | 155, To To
Seristy Intarest (Enforcement) Bules, 2002 issued dermand notice to the Borrowars detals Ke Pass, 23/231 Kalra Hazi Hasan, Kala Mahal, !"' b bl o ~ | 01:00 PM 1200 Noon

| Ground Floor, Constructed on Plot Mo, 52,

| Land Bearing Bhasra Mo, 317196, Area
Meas: ":!’IE 07 Soguare Meters, Situated

{ At Bhiva Apartment. Shubham Vihar,

| Phase-ll, Hariparsat Wand, Tehsil & District
Agra, Uttar Pradesh, More Particulard
Described in Sale Dead Dated 22 07 .?201’6.

! Executed in Favor of Lalit Raheja

For Tata Capital Ltd.
Sdi-Authorised Officer,/

Public Notice For E-Auction Cum Sale (Appendix - IV A} {Rule 8(8))

aaba of limmesable properly mortgaged bo IIFL Hosme Fingmeds Limiled (Formesdy Snown &8 bndia Inloline Housng Finanoe Lid,) (IFL-HFL) Corparala Office al
Piot Mo.98 Udyog Vinar, Phase-l '.Gurg.aara122[l15.-!HaE.'ar-a:- ed Branch Office al-:3W30E, Upper Ground Floor, Shivaji Marg, Wew Delhi -
118015 under the Securitisation and Reconsiructlon of Financial Assets and Enforcement of Securlty Imterest Act, 2002 (hereinafter "Acl’). Wheseas
I Auorined OMicer T A07 al (IFL-HFL had kaker e possession of the folkwing propetylies pursuant o e nobes issued LS 1T3E of the A in b foliieing
laan account 'élms:-an ras. with a rght i3 5ed e sama on "AS 15 WHERE 15 BASIS, AS 15 WHAT 15 BASIS AND WITHOUT RECOURSE BASIS™ for
ranlization of IFL-HFLs dues, The Seiewill ba done by the undersigned thnauigh e-auction platform provided & the webista: wwaiiflanahome com

Agra, Uttar Pradesh- 282003, 3. Manohar Lal
Rahaja, Sio. Mahohar Lal Raheja Flal G-1,
Ground Floor, Shiva Apartment, Shubham Vikar,
Phase-1l, Plal Mo, 32 Bhassa No,o 31716,
Karmyogi, Agra, Uttar Pradesh- 282003, Also At
20129111, Kalra Haji Hasan Kala Mahal, Agra,
Littar Pradgesh- Z82003. Also A% 377115, Hakim
(zali, Beisngany, Agra, Uitar Pradesh- 282007

Place: Agra (U.P}
\ Date: 23-%1-:925

Property No. 2 Part of House No. G-1, : y - ¥
'Eglli_'r The online auction will be conducted on the website URL Link-https:idisposalhub.com of our auction agency bfs

Mexxen Solutions Private Limited. The Mortgagors! Moticees are given d lost chonce to pay the totol dues with
furtherinterest by February 13,2026 before 05:00 PM else the secured osset(s) will be'sold as perschedule,

The prospective bidder(s) must submit the Earnest Money Deposit (EMD) Demand Draft (DD) (Refer Column Ej at
ICICI Bank Ltd, 217360, Kesopur, Bhuteshwoar Rood, Mathura Uttar Pradesh - 281004 on or bafore February
13,2026 by 05:00 P.M Thereafter, they have to submit their offer through the website mentioned above on or
before February 13,2026 by 0500 P.M olong with the sconned imoge of the Bonk acknowledged DD towards
proof of payment of EMD. In cose the prospective bidder(s) isf are unoble to submit his/ her/ their offer through
the website, then the signed copy of tender documents may be submitted at ICICI Bank Ltd, 2177360, Kesopur,
Bhuteshwar Rood, Maothura Uittar Prodesh - 281004 on or before February 13,2026 by 0500 P.M. Earnest
Money Deposit DD/FO should be from a Nationalised/ Scheduled Bank in fovour of "ICICI Bank Limited"
payable at Mathura,

For any further clarifications in terms of inspection, Terms and Conditions of the E-Auction or submission of
tenders, contoct ICICI Bank Employee Phone Mo, 937 2730494/858487 4809

Please note thot Marketing agencies 1. Augecs Assets Management Private Limited 2. Motex Met Pyt Lid. 3.
Finvin Estate Deal Technologies Pyt Lid 4. Girmarsoft Pyt Lid .5 Hecta Prop Tech Pyt Ltd &, &rca Emart Pyt Litd 7,
Movel Asset Service Pt Ltd 8, Mobroker Technologies Sofutions Pyt Ltd 9, Voluetrust Copital Services Pyt Lid,,

of which are menfioned in the table below 1o repay the amount mantioned in the notice within
60 days from the date of receipt of the said nofice.

[The Barrowers hiaving failed to repay the amount, notice & hereby given 1o the Borrower and
the public in genseral that the undarsigned has taken POSSESSION of the property describad
herein below in exgrcise of powers conferred on him under Sub Saction (4} of saction 13 of
fctread with rule & of the security Interest enforcement) rules, 2002.on 20-Jan-2026.

The Borrower in particuetar and the public in general is harety cautioned not to deal with
tha property and any dealings with the property will be subject fo the charge of Truhoms
Fmance Limited {Formerly Know as Shriram Housang Finance Limited) for an amoont as
mentionad hergin below and inferest theraan,

[The borrower's attention is invited to provisions of sub-saction (5) of section 13 of the
At inrespect ottime avaitable, o redeem the secured assats ],

Borrower's Name and Address
Mr.Yatinder Sharma S/0 Sh. Salish Kumar Sharma

Plot No.A-17, Third Floor, Back Side, Khasra No.104/1, _ﬁmﬁ}f Demand Motica E&H{ﬁm of the immowable Date of Reserve Date of Inspection hove olso been engaged for focilitating the sole of this property.
Raja Puri, Uttam Nagar, Revenue Village-Palam, New Delhi-110050 Co-Borrowerisy | Date and Amount proparty! Seclred Asset Possession Price of proparty The Authorised Officer reserves the right to reject any or all the bids without furnishing any further reasons,
At : . ' : Guarantoris) 24-Apr2024 Al that part and parcal of the peoperty| 10-Jul-2024 Rs. 12,15,000/- 09-Feb-2026 For detailed Terms and Conditions of the sale, please visit www.icicibank.comndpds
PAL AN HEAGER PRy & AR EPOGE- ICNANEARAL, [ K. Mk brden 1. Mr, Rahul Tyagi| Rs. 42924701  |bearng Property 1: Bult Up First Floor, o) (Rupess Twelve Lakh | 1100 hrs -1400 hrs Bt PR : .
Uttam MNagar,New Delhi-110058. 2 Mrs, Versha | (Rupaes Forty Two |Right Hand Side, Withou! roof Rights, kit Fifizen Thousand Only) P = '_FD"”"W ' Authorized Officer,
: 3 . Tene Lath Ninaly Two [ Beering Parl of Property No 7TE/B-1, (Ojg| Bitstanting —— e e EMD Last Date "\._ lace: Mathura ICICI Bank Limited.
Mirs. Anita Sharma W/o Sh. Satish Kumar Sharma P L B Thousand Four | Platnio2), Outaf Khasra D 27S6B6S71, | As On Dats | ERITESUMONSY DepSsit | 41.Feb2026
Plol No.A-17, Third Floor, Back Side, Khasra No.104/1, ¥ ﬁ"’;gh 5. IIEr Hunirid ard Severty (Vilage Chandrawali Aiss Shahdara in e | 00-Jan-2026 [Rupees One Lakh till 5 pm,
Raja Puri, Uttam Magar, Revenue Village-Palam, New Delhi-110059. ProtosciHo. Onily) abad| of Shah E!—:ug_h'bt“-“ﬂif- RR Block G.T| pe. 47,89,708- | Twenty One Thousend | DmeTims o E Auctin
o Bid Increase Amount| “oad, Mavean Shahdara, lllaga Shahdara | o oo me | Five Hundred: Onity) bl
ARt s D el e IL10443733, Re. 25,000 |Delhi 110032Areafdmeasuring (N SO.FT):| VEIPRS PUEH | Mo e nbq ! 13-Feb-2026 OMK AR OMKARA ASSETS RECONSTRUCTION PRIVATE LIMITED
P IL10443974} | (Rupees Twaniy Five ?ﬁ”"p.'fﬁ:ﬁ“t“&‘ﬁ??ﬁﬁ“-"“*i Eq.,::ﬁn r'filq: 1L1044793) 1100 hrs-1300 hrs. Corporate Office: Kohinoor Square, 47th Floor, N.C.Kelkar Marg,
Rs. 35,79,032/- (Rupees Thirty Five Lakh Seventy Nine Thousand and Thirty Two Only) ‘F;wﬂ" O lnoLtbsdaney Pross = i Reserve Price ASSETS MCOMSTRUSTION Pt L. R G Gadkari Chowk, Dadar (West), Mumbai-400028 Mo: +91 9022940305
in respect of Loan Account No. BﬂT_HEPF.HIJIJI]I]‘II}E as on 14-Awg-2023, .ﬂml Rs. ||_1P|]u 13)  [Property 2 Bt Up First Floar , Lat Hand | Seven Hundred | Res, 12,15,000F Board: +91 22 69231111 , Web.: www.omkaraarc.com
7.13,362/- (Rupees Seven Lakh Thirleen Thousand Three Hundred and Sixty Two Only) Bid Increase Amount| Back Site, Without Reol Righls, Bearing| and Six Oréy) g _Huue-ars Twelve L&:hh
in respect of Loan Account No. STUHGPRKOODO106 as on 14-Aug-2023, Rs. 25,0006 | paniol Property No. T768-1, {0k Pt o 2], Boen Thousenil i)
Date of Demand Notice - 29-Aug-2023 [Rupaes Tt'.;nrlj‘:,'lF:'ua E::Eriigsa|:lll':lélé§§§u'[55:|i$srll'|nralhlﬂidﬂ;af %ﬁﬂtgiﬂﬁﬁﬁﬁ NOTICE UNDER SECTION 13 (2) OF THE SECURITISATION AND RECONSTRUCTION OF FINANCIAL ASSETS
l'l-[ﬂm ™ n F i ] 3 . 1ET,
Date of physical possession — 20-Jan-2026, Date of NPA ~03-Aug-2023 (For prospect no, |7 Bock, G.T oo Neveen i (Rupees One Lakh B R R I A 22 o i
' IL10443574) " |'Shateiara, Daki, 110052 Anea Akmeadiring Twenty One Thousand Under Section 13(2) of the Securitization and Reconstruction of Financial Assets and enforcement of Security Interest
Description of Hlll'tqllﬂlﬂ Property {IN 50, FT): Prapety Tﬂ:e Balaable_Area, Five Hundred - Oniy) Act. 2002 (the said Act) read with Rule 3(1) of the Security Interest (Enforcement) rules. 2002 (the said Rule) In exercise
'::FEL'I:'Elt Arag ':"JF'?E;'MEE;;?-“E' 7500 15':!“' ?';ﬁg;?lﬂﬂ- of powers conferred under Section 13(12) of the said Act read with Rule 3 of said Rule, the authorized officer has issued
All that part and parcel of the properties bearing No. A-17, Third Floor, Back Side, With \For prospect . f L 1 Demand notices under Section 13(2) of the said Act, calling upon the Borrower(s) / Co-borrowers, Guarantor/s to repay

the loan amount mentioned in the respective demand notices issued to them.
In connection with above notice is hereby given once again to all the parties to pay within 60 days from the date of

Roal Right, Khasra No,104/1, admeasuring area 100 Sq. Yards, Revenue Village-Palam,

Mode OF Payment -- EMD payments are to be mads vide online mode only. To make’pagrrnents you hawe to wisit httpsfverw. iiflonehome.com and
: . i ar
Raja Puri, Uttam Nagar, New Defhi-110059.

pary thtough link avadable for I:I::dpfqpeﬂ!,r.' Secured Asset only.Mote: Paymenl link for each propery/ Secured Asset ks different. Ensuere you arg
wsing link of the property) Secured Asset you intend to buy vide public auction,

The purchaser has o pay TOS applicable to the transscianipaymeant of sale amound and subimit the TRS cardificaie with IIFLHFL,
Bidders are advisad m%mh'nu hiihe website ttpsliweeiflonehome, com for detalies terms and conditions of auction sale & auction application form
before submiting thee Hids lor iakmg partin 1ha & auctaon sale proceadings.

undari g . : . Eali For Balancs Pavment - Login itps-iwws iiflonehome.com =My Bid >Pay Balance Amount. publication of this notice, the amounts indicated herein below, together with further interest from the date(s) of Demand
::st i :r: uélha'r:l,:jsﬁ;ﬁ:!.' I::g' ET:EIU FLWide. Seaty: GMIT0 . 2 e ]-:”115 andrcnnditinns.'- Notice till the date of payment. The detail of the Borrower(s) amount dues on date of Demand Notice and Security offered
Gl b kol Bl Far participating i e-awction, intending hiddens raguired to registertheir delsils with the Sarvice Frr:'.'iu:lerl'rrrps:u'.}#.-.'n'.ﬁﬁnnehnn‘e.mm well in advance towards repayment of loan amount are as under:-
o i Sdr. Kidhariasd Ciiran ok and must creaka the ogn account, kon 1D and passward. Inlendmg biddars have 1o submil (ha paymeant of the EMD priar & particpation. Upon inti i )
Flace D-E!I'II Sadf- Muiharized Oficer Truhﬂnmg .F||-.3|1|;..3 L ||'|:||,_E|j miplrghr bl o edn:..n.uhmﬂ:e alo ity mgned - Toniter Form B Formn [E-Sin) sk thelt Aacibany Bumio: p ﬁ(r) Name of Borrower(s) Description of the property Outstanding Amount (Rs.)
Date © 200012026 (Earlier Knowin as Shriram Housing Finange Limitad) 2 The bigders shal improve their offer in multiple of ameunt mentioned under the column *Bid Increase Amount’, i1 case & bid is placed in the last 5 Loan Account No Date of NPA
3 .'Flfg"'m urlhﬁﬂﬁ':ﬂmym a%ﬁﬁ;;;:ﬁ"g1'ﬁ;g;“ﬁggﬁﬂ?ﬁ?ﬂﬂ?&?#ﬁs tares of i prics by e A and he beenca 75% |1 Harjinder Kaur | (Co-Borrower, Wife As Well As Legal Heir Of | Rs.10,49,651 (Rupees Ten lakhs Forty-Nine
ﬂfIJEMMMmlwﬁndeays mnemcfum[nmrmlmtﬂmmihmrmﬁ&ﬂlﬁ r.ldepqmimmwwanmallmlnﬂﬁwésmbﬁl“"Iﬂﬂ'i'*-f'-ﬂfr"‘-“rm Loan Account No. | Late Naresh Kumar) H.No. 126/6, W.No. 2, | Thousand Six Hundred Fifty-one only) as on
FORM A 4 TI:rlr: purchaser his fo bear Mo o2ss, appicabie stamp duly, fees, and any olner stalulry dues of tfee dues ke municipal ax, costs assotlated with HHEKAR00181911 | R.K.Puram, Karnal 132001, Haryana 13];011%0516-2 (I)Dzltejssblrt]terfﬁ;’Aa%i 102tg§2r4charges
the conweyance or fransferof the land end &l atheringidental costs, charges incloding all fexes and rates culgoings relating dotha praparty, w.r.e 14.01. . Date o -04.12.
PUBLIC ANNOUNCEMENT E :

Co-Borrower, Wife As Well As Legal Heir Of
Late Naresh Kumar) H.No. 126/6, W.No. 2,

N

Harjinder Kaur
Loan Account No.

Rs.11,23,453/-(Rupees Eleven Lakhs Twen-

{Under Regulation & of the Insolvency and Bankrupfcy Board of India _
ty-Three Thousand Four Hundred Fifty-Three

(insoivancy Resolution Process for Corporale Persons) Reguiations, 2016)

FOR THE TENTION OF THE CREDITORS OF T gurdeiaiIE. relp%lmcegurafﬁﬁzﬁnalgggai&n‘]nn e-auciion praspaciva bidders may contect the service pravidar E mail I0:- care@iifionehomsa.com, HHLKARO00372935 | R.K.Puram, Karnal 132001, Haryana only) as on 13.01.2026. Plus, interest & other
uppart Helpling Mumbers: @100 2672 453, charges w.f.e 14.01.2026. Date of NPA:-04.12.2024

" ATTENT ! RED E. Forany query related o Proparty datais, Inspectian of Propery and Dnline bd éle. call IFL HFL toll free no, 1800 2672 483 froen 09330 hrs. 1o 18:00 - —~ - - - - - - -
BLISS HOUSE PRIVATE LIMITED hrs, betwaen Mandsy to Fridey or wiite to email: cari@iificnenome. com (3 Rajiv Sejwal | Unit No.m-1705, Unit Type 2bhk Unit Type | Rs.9,89,548/- (Rupees Nine Lakh EightyNine
RELEVANT PARTICULARS 2 Hatice & heraby given o above said borrowess b0 collect the househald articies, which were lying in the securad asset at the fime of taking physical Loan Account No. |-A, 17th Floor, Carpet Area 543.72 Sq Ft| Thousand Five Hundred Forty Eight Only) as
————— possession wilhin 7 days, atherwise IIFL-HFL shali nol be respansile forany loss of praperty under the tircumstancas. HHLDMTO00464027 | Balcony Area 100 Sq Ft, Tower M, Mahira | on 13.01.2026. Plus, interest and other charges

BLISS HOUSE PRIVATE LIMITED
22 wgust 25 .
Raqisérar of Companies- ROC Dethi

1. |Mame of corporate gabtar

Z _|Dats of incorporaion of corparete deblor
3 Autharity under which corporate. deblor is
___|Wcoiporald | PRl iay

10; Furlhar the nolice is karsby gien o the Bomowars, tkalin case they 1ail ta callect the abave said articles same shall be soid in sccordanca wilth Lavw,

11. In caza of default in payment &t any stage by the successiul bidder | gaction purchaserwshin the above slipulsied fime, ha sale will be cancelad, and
T amaunt already paid will be forfamed {including EMD) and the property will be again put for s, —

12, &0 reserves e igh Bo posipondicancel or vary (b terms and candiion al ledar @michon wahout assgreng amy reasan hareal. 7 case of any dispube 4
n endenAuciion, the dacigion of A0 of BFL-HFL will baf inal

Homes, Sector 68, Village- Badshahpur, |w.f.e 14.01.2026. Date of NPA:-04.12.2024

Gurugram-122018, Haryana.

Floor No-I F 21/1 Parking No. -P21/1a,
P21/1b In “Express Greens”, Sector M-1a,

Renu Kathuria
Loan Account No.

Floor No-I F 21/1 Parking No.-P21/1a, P21/1b
In “Express Greens”, Sector M-1a, Manesar,

| Corpora ; et T AR 15 DAYS SALE NOTICE UNDER THE RULE 9 SUB RULE (1) OF SARFAESIACT, 2002 HHLDMT00265710 | Manesar, DIf, New Gurgaon Haryana |DIf, New Gurgaon Haryana 122002. Date of
bl 14 oty No, FLmraler catmty b S L The Borrowsr ame hereby nolified fo pay the sum as mentioned above iong with up-to-date inkerest and ancillary expenses before 1he dale of 122002. g Y NPA;.04_12_20249 i

| Inentificatinrhin. of corpocate dablor

5 | Address of the regislered alfice and
§_|:_~:inq|:_|_an office {if any) of comarate debtor

Tendar/Auction, faling winch the proparty will be aucfionad/sold and balance dues ifany will be racovered withinferesfand cost.
Place : Dellsl | Dabe : 23-04-2024 Sdi., Auihorised Officer, For IIFL Home Finance Lid

IThe above Borrower(s)/Co-borrower(s)/Mortgagor(s)/Guarantor(s) are advised to make the payments of outstanding
withinperiod of 60 days from the date of issuance of notice U/s. 13 (2), failing which further steps will be taken as per
the provisions of Securitization and Re-construction of Financial Assets and Enforcement of Security Interest Act, 2002.

Regstared Ofice: 20, Diglomatic Endave
ﬁ_i_l‘-:]?r_PE_llE!_F@_lg: Merws Diendd, i, 110003

g iln:iull.'arﬁ;g.' commencameant data in 21 January 2026
| respact of coporate debbor l DF c FI RST B = = Sd/-
7. |Estimated date of closuna of insoiven 20 July 2026 a"k lert Ed Authorised Officer
resolution process 2 s (erstwhile Capital First Limited and amalgamated with IDFC Bank Limited) Date:- 23.01.2026 o _ For Omkara Assets Reconstruction Pvt.Ltd
8| Name an registration number of the Sapan Mohan Garg CIN ; LE5110TN2014PLCOSTT92 Place:- Mumbai (Acting In Its capacity as Trustee of Omkara PS 22/2024-25 Trust)
| inspivency professional acking &s inferim IBENPA-DIZIP-MNOD3152077- Registered Office; - KRM Towers, Bth Fioor, Harminglon Road, Chetpet, Chennai- 600031
| resgiuilion professional 2018110902 Tel : 491 44 4584 4000 | Fax: +91 44 4564 4022

D-54, First Floar, Defenca Colormy,
Waw Dalhi-110024

Email: saganifyahoo.com

G- 621, Bth Floor, Tower G, Hhum,
Plot No. A-40, Sector 62, Noida,

9 | Address and e-mal of the interim
! rasolulion professional, as regslerad with
| e Board
10, Address and e-mall 1o be wsed {or
{cormesgandenca with he Intenm resolution

APPENDIX IV [Rule 8(1}]
POSSESSION NOTICE
(For immovable property)
Whereas the undersigned being the Authorised Officer of the IDFC FIRST Bank Limited {erstwhile Capital First Limited and

FRR Group, 11th Floor, Hyatt Regency Complex,

F b=
=)
Indusind Bank < .i%7  New Tower, Bhikaji Cama Place, New Delhi-110066
Notice u/s 13(8) of SARFAESI Act, 2002
Date: 15th January 2026

prafeasnel g::a#:zfnjﬁﬂhssﬂcusc@ —— amaigamated with IDFC Bank Limited) under the Securilizaton and Reconstruction of Financial Assets and Enforcement of To,
. L2zt dats e submistlen ol daims 0 F-.Elillru;rjruilﬁi.ﬁ g Secunty Interast Acl, 2002 and In exercise of powers conferred under seclion 13(12) read with rule 3 of the Security Intersst 1.UniversaIBuiIdV\(eIIPvt. Ltd.('Borrower), 102',Ar.1triksh Bhe'lwan,22 KG Marg, Connaught Place, New Delhi-.11l0001 .
o Tl d e W, i T8 .'-.'-;;-'.Apﬁr;a:la (Enforcament) Rules. 2002 issued & demand nofice dated 08.08.2025 calling upon the borower, m-t::nrrm\_-grs. and guaram!:nrs ﬁlggoa;: Ms. Rashmi Chopra Chairperson of Monitoring Committee Chamber No. 206, Lawyer’s Chamber, Delhi High Court, New Delhi-
EI'EJ -::-‘nsul:n ﬁ&;h?ﬁgﬁl ﬁ:ﬂs:&c;?n:?t 1 S0 Er UIBHIE B SR TE muaye-vu Lt wauv- SopTRi, SN REURENNG M- TV IV SInGUGT SMFUTRRLS I Ehe: 5010k Mr. Atul Kumar Kansal, Ex-Officio Member of Monitoring Committee A-112, First Floor, Spacedge Commercial Complex, Sector 47
ﬁ‘«'fi;;_ﬁal ¥ 1he infesim resolution being INR 4,15,20,030.00/- (Rupees Four Crore Fifteen Lac Twenty Thousand Thirty Only) as on 07.08.2025 within 60 days Sohna Road, Gurugram - 122018
1‘3‘.{::"1&5 nfinsnhleﬂ _F'r':-fp-siurals Nt A Ima_:;le from the date of receipt of the sald Demand notice. 2.Raman Puri (Guarantor & Mortgagor) ,59B, C-5, Sainik Farms New Delhi - 110062
| idanifed to acl a;i};m;,ﬁ':d ’ e The bormowers having failed to repay the amount, notice = hereby given fo the borrower and the: public in general that the 3.Varun Puri (Guarantor), 59B, C-5, Sainik Farms New Delhi 110062
fﬁap{usenlah-.ra of crediors Ina class undersigned has taken Possession of the properly describad herein below in exercise of powers conlered on him under sub - g.V\Ilkram P[;"' (?uarantlgr)t' SEtB(iC-E())’ Sa'n'krargs NeWtDelhl;0£102\6t2'k H BN 29 KG M c ht Pl New Delh
| - -
-'”"‘:'3 "E'TT_&E!'cream ciass) I saction (4) of section 13 of Act read with rule B of tha Security Interest (Enforcemant) Rules, 2002 on this 20th day of JAN 2026, 1%00%';“ evelopers Pvt. Ltd. (Corporate Guarantor), 102, Antriksh Bhawan, arg Connaught Place, New Delhi
14, |(a) Retavant Forms and Wab link p e 3 B : ha . _
| o} Da:—‘.a:is.l of duthorized tepresentilives | Ripsibbi govienhomeldownisads The borrawers in ;af'irllcular and fhe public in general is hereby cautioned not to deal with the nruger-’.g.r and any gealings with the 6. Madhu Puri (Guarantor & Mortgagor) C-5, Sainik Farms New Delhi - 110062
ane available at Physical Address: Not Applicable proparty wil be subject to the charge of THE IDFC FIRST Bank Limited (erstwhile Capital First Limited and amalgamatad with Dear Sir / Madam,

IDFC Bank Limited) for an amount of INR 4,15.20,030.00/- (Rupees Four Crore Fifteen Lac Twenty Thousand Thirty Only)
and interest thereon,

The bomawer's attention is invited fo provisions of sub - Saction (8} Of Seclion 13 of the Adl, in respect of ime available, fo redeam
the secured assets. Kindly note date this nofice stands effective and earlier possession notice (AFPENDIX V) dated 24-10-
2025 and 12-12-2025 is being withdrawn with immediate effect.

DESCRIPTION OF THE IMMOVABLE PROPERTIES.

ITEM NO. 1:- ALL THAT PIECE AND PARCEL OF ENTIRE GROUND FLOOR REAR SIDE PORTION UPTO THE EXTENT OF
CEILING LEVEL, AREA MEASURING 15042 S0Q. MTRS. LE. 180 5Q. YDS., HAVING ITS PLINTH/COVERED AREA
MEASURING 85 5Q. MTRS., CONSISTING OF TWO BED ROOMS, ONE DRAWING CUM DINING ROOM, ONE KITCHEN,
TWO TOILETS/BATHROOMS ETC., WITH THE RIGHTS TO INSTALL/MAINTAIN THE WATER TANK & T.V. ANTENNA ON
THE ROOF OF TOP FLOOR, PART OF FREEHOLD RESIDENTIAL BUILT UP PROPERTY BEARING NO. B-131, { PLOT
NO.131, BLOCK-B) (ALONGWITH THE PROPORTIOMATE, UNDIVIDED, INDIVISIBLE & IMPARTABLE OWMNERSHIP
RIGHTS IN THE LAND UNDERNEATH OF THE SAID PROPERTY) SITUATED IN THE LAYOUT PLAN OF RAILWAY BOARD

Subject:- Notice to mortgagors for redemption of Inmovable Secured Assets under section13(8) of SARFAESIAct 2002

The undersignedbeing an Authorised Officer of IndusInd Bank Limited (hereinafterreferred to as “IBL” or “the Bank”) and in exercise of the
powers under the Securitizationand Reconstructionof Financial Assets and Enforcementof Security InterestAct, 2002 (SARFAESI Act) &
The Security Interest (Enforcement) Rules, 2002 hereby gives you this notice as under:

Pursuant to issuance of Demand Notice dated 18.12.2018 under section 13(2) of SARFAESI Act 2002 and completion of the 60
days’ notice period, you have failed and neglected to make the requisite payment as mentioned in the said demand notice and as a
result of which Authorised Officer of the Bank had taken Possession of the Secured Assets described in detail in Schedule 1, on
09.05.2019. The same was duly intimated to you vide Possession Intimation Notice dated 10.05.2019.

Itis to be informed to you that the Bank is in process of conducting sale of the Secured Assets though E-Auction on “As is Where is”, “As is
whatis”, “Whateverthereis”, and “Without Recourse”basis.

Therefore, an advance notice is hereby being given to the Borrower, Mortgagors & Guarantors under section 13(8) of SARFAESI Act to
enable you to redeem the Secured Assets prior to the e-Auction subject to payment of entire dues of Rs. 12,21,81,077/- (Rupees Twelve
Crores, Twenty-One Lacs, Eighty-One Thousand, and Seventy-Seven only) as on January 10, 2026, together with further applicable
interest, cost & expensesdue and applicabletill the date of final payment, within 30 days from the date of receipt of this notice by you.

SCHEDULE 1 - DETAILS OF IMMOVABLE SECURED ASSETS

Matice. 15 hereby given that the Mational Company Law Tribunal. New Defi Bench-ll, has
ordared he commancamean] of A corporate insphvency resolution procass of the BLISS HOUSE
PRIVATE LIMITED cn 21 January 2026,

The credibors of BLISS HOUSE PRIVATE LIMITED ara hereby caled upon Io submil their claims
with praal an ar belors 04 February 2026 1o the infenm resclulicn professanal at the address
mentionad against entry Mo. 10.

The financial cradifors shall submit thelr daims with proof by elecironic means andy. All ofhar
crediiors may subme the claims with praofin person, by pestor by elecironic means

A financial creditor befonging toa class, &3 listed against the antry Mo, 12, shal indicate its choice of
auihorised representative from amang the theee insolvency professionals listed aganst entry
Mo, 13 o act as authonsed repressnlative of the class [specily cdess|in Farm CA. - Not Applicable
Submission offalse or misleading proofs of claim shall aftract penalfies,

adi-

Sapan Mohan Garg

IrterEm Resohgion Professiong!

In {he matter of Bliss House Privale Limiled

o x i} i aitib, " i Ji"_ k] :|_ . T
s A i R g'f;f:;i%{_;&c_gggﬁ EMPLOYEES CO-OPERATIVE HOUSE BUILDING SOCIETY LTD., COLONY KNOWN AS ANAND VIHAR, DELHI-110092, Security Description Name of the Mortgagor
il AND BOUNDED AS:-BOUNDARIES AS PER SITE:-EAST: ENTRY / PART OF PORTION | ROAD, WEST: SERVICE LANE , Exclusive Mortgage on immovable property having Unit_ No. 142, 14.3, 123,124, 124A, 124B, 125, 125A,

- e NORTH: PROPERTY NO. 132, SOUTH: PROPERTY NO. 130 125B, 127, 128, 122A, 1228, 118, 119, 122 and 128AatF|rst Floor, Universal Trade TOWGr, SeCt0r49, Sohna Raman Puri

e AP ORTANT - [TEM NO. 2:- ALL THAT PIECE AND PARCEL OF INDUSTRIAL PROPERTY BEARING PLOT NO. 393, AREA 223.25 5@, ||  [R08d, Gurgaon situated at Village Tikri Tehsil and Distrct Gurgaon, Haryana.
prior to acceptance of advertising - - - - -

copy. it is not possible to verify its contents. The Indian MTRS., SITUATED AT LOHA MANDI, B.S ROAD, PARGAMNA & TEHSIL: GHAZIABAD, DISTRICT: GHAZIABAD, UTTAR Exclusive Mortgage onimmovable property having Unit No. 45, 46 and 47 at Ground Floor, Universal Trade Raman Puri
E;‘.'i’[ii? S(Pr)1 ;Ln;g?g 237222 bc?rhde;d r;zz%oinns(glrer feoc; Zluscg PRADESH-201002, AND BOUNDED AS:-EAST: PLOT NO. 304, WEST: PLOT NO. 392, NORTH: PLOT NO. B3 & &7, SOUTH: Tower,.Sector49, Sohng Road, Gurgaon S|tuateq atV|IIlage Tikri, Tehsil and District Gurgaon, H.aryana.
result of transactions with companics, associations or 10' WIDE ROAD Exclusive Mortgage on immovable property having Unit No. 49, 50 and 51 at Ground Floor, Universal Trade Madhu Puri
individuals advertising in its newspapers or Publications. Tower, Sector49, Sohna Road, Gurgaon situated at Village Tikri, Tehsil and District Gurgaon, Haryana.
We th f d that d k ; -
ne?:essearr?/ ?rfsulileeczsok;;g?g sendeilngrzﬁy err';?: nl;g: oer Date:20-01-2026 Authorised Officer Yours Sincerely,
entering into any agreements with advertisers or Place: DELHI | NCR IDFC FIRST Bank Limited {erstwhile Capital First Limited Authorised Officer
\?\;crr::tr;/\g:\e/eahctmg on an advertisement in any manner Loan Account No: 10085415219 & 10085415231 and amalgamated with IDFC Bank Limited) Indusind Bank Limited
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MANAPPURAM HOME FINANCE LIMITED

EMANAPPURAM FORMERLY MAMAPPLRAN WOME FINANGE PVT LTD
CIH - IEESRIKL A IPLCI 1T
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MUTHOOT FINCORP LTD. | GOLD AUCTION NOTICE |

Regd. Office: Muthoot Centre, TC No 27/3022, Punnen Road, Thiruvananthapuram, Kerala, India - 695001. CIN :
U65929KL1997PLC011518, Ph: +91 471 4911400, 2331427.

| RAMA STEEL TUBES LTD.

O

10 am onwards.

MANDSAUR DISTRICT - MANDSAUR: 4266000241,

4068000253,

4016001510, 4016001555, 4016001675.

Notice is hereby given for the information of all concerned that gold ornaments pledged with under mentioned branches of the
company for the period upto 31-03-2025 & All other 6 months tenure gold loans up to 30-06-2025 and EMI gold loans due up to
31.12.2025.Also those gold loans where interest is due and not paid up to 31.12.2025 are also included in this auction. Which were
overdue for redemption and which have not been redeemed so for in spite of repeated notices will be auctioned on 10.02.2026 from

4266000282, 4266000287, 4266000297, 4266000372,
4266000427, 4266000621, 426600308, 426600316. Auction Date: 10.02.2026 - RATLAM DISTRICT - RATLAM:

4068000254, 4068000298, 4068000377, 4068000449, 4068000465, 4068000592, 4068000606,
4068000685, 4068000709. Auction Date: 10.02.2026 - UJJAIN DISTRICT - UJJAIN-VED NAGAR: 4016000396, 4016000521,

Auction will be conducted at respective branches. please note if the auction does not get completed on the same day due to
any reasons, the same will be conducted on 20.02.2026 at 10.00 am onwards at HARDA DISTRICT - HARDA BUS STAND
ROAD: FIRST FLOOR, DOOR NO:1, MAYA CENTRAL ,KHASRA NO:63/30,WARD NO:24, SUBASH WARD,HARDA BUS STAND
ROAD INFRONT OF GP MALL, ABOVE AXIS BANK, HARDA, MADHYA PRADESH-461331, MANDSAUR DISTRICT -
MANDSAUR: Ground Floor, No. 12-A /13-A, MANDSAUR GROUND FLOOR, PLOT NO -12-A/13-A,WARD NO 5,KALIDAS
MARG 1 STATION ROAD,MMANDSAUR,MADHYA PRADESH-458001, RATLAM DISTRICT - RATLAM: GROUND FLOOR DO
BATTI NEAR HDFC RATLAM RAILWAY STATION ROAD BESIDE YES BANK RATLAM RATLAM. PIN: 457001. ,
DISTRICT - UJJAIN-VED NAGAR: GROUND FLOOR, C/O DR, VIMAL GARG DOLCE PLAZA , A1, B-26/6, VED NAGAR,,

INDORE ROAD, OPPOSITEDEENDAYAL COMPLEX , UJJAIN, MADHYA PRADESH , 456010 .The bidders are requested to
produce photo id card ,Pan card .The successful bidder should transfer the money through RTGS.

CIN: L2T20T0L19 74 PLCOOTIY
{) Pegd. Office ; B-5, 3rd Floor, Main Road, Ghazipur, New Dethi (india) - 110096

% +H{91)-(1)-03446600 ) investors@ramasteeleom ) www.ramasteel.com

RAMA

BUILEY WITH TRLIST

Auction Date: 10.02.2026 - HARDA DISTRICT - HARDA BUS STAND ROAD: 4295000258, 4295000268, 4295000284, . THTIOT e
4295000381, 4295000388, 4295000414, 4295000428, 4295000433, 4295000461, 4295000480, 4295000577, 4295000609, 3 Sl Rl

4295000614, 4295000630, 4295000677, 4295000749, 4295000801, 4295000809, 4295000812, 4295000813, 4295000816, CAGERT G < ST % o Sofiem % e # freiifa sreamE @ g e e dfed SRR () /e it
4295000818, 4295000834, 4295000874, 4295000888, 4295000902, 4295000904, 4295000907, 4295000913, 4295000917, o (¢ . 3 bt 3 A o &

4295000942, 4295000945, 4295000988, 4295000998, 4295001001, 429500432. Auction Date: 10.02.2026 - farggerer Jnert (*siedien’) & A 4 sl % qa il oS 2025-26 i G SFHTERY 3H ook (ISTTH) WHER,

4266000389, 14 TG 2026 T SUET 12:30 SIS IS bl ST | A/ NTATH < HIETT H SS10H § 9N <4 diel TSl bl ha-l
Aoesonosed AR, 2013 (SRR’ T T 103 % e B ¥ e F fog B S

ifuf=m & ] WaeEl iR 39 ded aATe U el SR 3WeR W ufed 39S ded oA Y i o orgured § 3R Fe

4016000525, 4016000543, 4016000604, 4016000621, 4016000634, 4016000691, 4016000699, 4016000711, 4016000718, (e e SR TR SRRy ) e, 2015 3w ufed, U HeE 03/2025 i 22 fweR, 2025, TR
4016000735, 4016000741, 4016000745, 4016000768, 4016000793, 4016000810, 4016000818, 4016000823, 4016000837, : ) . L )
4016000848, 4016000856, 4016000864, 4016000953, 4016001218, 4016001226, 4016001363, 4016001457, 4016001461, AR T 09/2024 iR 19 RadeR, 2024 & W ufed T Heiw # wed W foh MU oRws (wgfed w9 @ ‘v

oo "Hefifd) iR e gfaufa don fafe o (‘Fet’) & aus % STaR, ofied ot Pt THER, 22 SRt 2026
39 At ASH H T-HA & W @ A T €, R -7 99 IR T aRuE SR Felt uRad O STER S A
ITER IR IR AW Tsie I1 39 Gaited feuitered gfamfiat (‘Sdi’) o e usigd o | 39 1faR<h, sTetifen, fat off
[ T Tofiud o AT i TS iUt Y TATIRAT €, Al FUAT HUA hl investors@ramasteel.com W A At Hehdl
g1 A w1 AifRE Sur @ 9edEe www.ramasteel.com, Wik TaESl IHl SwEE fafiee @l dewEe
www.bseindia.com, S Rl THRAES 31 fean fafies &t JsmEe www.nseindia.com 3R A3l faeriRds
feutforedt fafies ('TiuEeina’) =it gedEe www.evoting.nsdl.com T +ff Sqeed AT ST |

S (FsiE 3T weEe) M, 2014 W @ ufed stfufEm 1 9w 108 W wrae, S (Tasidieam) fafremt < fafe
44, RA O Tl % WA gRT IR A Ae -2 iR e uRust % srgured #, st 3 $efen % Aifed |
freifta Tt gwamdl W dewi w1 R E-difen (Sofug | vgar) iR E-dife (Sofug & SRM) & Aread | golagie ®9 d

UJJAIN

MUTHOOT FINCORP LTD

MUTHOOT FINCORP LTD. | 99 &1 &t a1

Regd. Office: Muthoot Centre, TC No 27/3022, Punnen Road, Thiruvananthapuram, Kerala, India - 695001. CIN :
U65929KL1997PLC011518, Ph: +91 471 4911400, 2331427.

die T i giaen geE )| Refre E-aifen @t forga gferan SR adiem, doiim # E-difen ok <y sieding & w9

Soiten # 9 o % fdw Ssiew & Aifew § g fopg g €

die STeH o JiaeT TITASTA SR YSH i ST | 9t 9ewi &l gfaa foran s € fe:

i. Soifen Hifeq # 3feafad o TR Ha\™ 3-AleT o &9 § Toiagi-eh AIEaH | i & aream 9 fohan s |

ii. TS 1 AAQH IIFER Fe-30 fafyr At AMaR, FRe’l 07,2026 1 HOT i Fehal Shrerel IR Yot H 39 W 6
S H M1 e off A S e o fafy W e 1 wew €, 9 oftem Aifew # freifa st wwarel w $Siem #

included in this auction.

& ST T 11.02.2026 BT 10.00 T F R PR & ST |

2578001306, 2578001326, 2578001361,

4051001552, 4051001579, 4051001585, 4051001591,

2117001367,
2117001518,
2117001735,
4432000196,
4432001207,

2117001371, 2117001403, 2117001420,
2117001523, 2117001529, 2117001530,
2117001818, 2117001887. Auction Date:
4432000267, 4432000343, 4432000439,

4432001222, 4432001266, 4432001268,

2117001531,

2723002273, 2723002274, 2723002394, 2723002438,
2723002586, 2723002593, 2723002634, 2723002643,
2723002788, 2723002791, 2723002817, 2723002824,
2723003091, 2723003118, 2723003120, 2723003128.
et erafi- s+t TRaTeh wR

ITARSI DISTRICT - CHOTA SARAFA ITARSI:

CHOTA SARAFA CHAWAL LINE DURGA CHOUK ITARSI , ABOVESBI ATM ,

VIDISHA-KHARI PHATAK ROAD:
BANK , VIDISHA, MADHYA PRADESH , 464001 , WGITChﬁH D S |

muﬁmammﬁﬁamﬁaﬁaﬁﬁwmesmmmm|

JHT Igd Haddl bl a1 & 08 TAdgRT o1 ol Sildl & @[ up to 31-03-2025 & All other 6 months tenure gold loans up to 30-06-
2025 and EMI gold loans due up to 31.12.2025.Also those gold loans where interest is due and not paid up to 31.12.2025 are also
BT 9HY dd 9T § a1 forg IR -9R ga1 fgu 9

Auction Date: 11.02.2026 - HOSHANGABAD DISTRICT - HOSHANGABAD CITY: 2578001204, 2578001217, 2578001274,
2578001364, 2578001386, 2578001402, 2578001403, 2578001412, 2578001434,
2578001445, 2578001464, 2578001489, 2578001496, 2578001498, 2578001959, 2578001962. Auction Date: 11.02.2026 -
ITARSI DISTRICT - CHOTA SARAFA ITARSI: 2118001484, 2118001510, 2118001523, 2118001538, 2118001565, 2118001594,
2118001618, 2118001628, 2118001662, 2118001706, 2118001716, 2118001728, 2118001739, 2118001754. Auction Date:
11.02.2026 - RAISEN DISTRICT - RAISEN: 4055000121, 4055000153, 4055000170, 4055000281, 4055000332, 4055000374,
4055000452, 4055000511, 4055000665. Auction Date: 11.02.2026 - SEHORE DISTRICT - ASHTA: 4051001496, 4051001521,
4051001604, 4051001648, 4051001665, 4051001675, 4051001712,
4051001779, 4051001966, 4051002037, 4051002066, 4051002084, 4051002085, 4051002096, 4051002137, 4051002192,
4051002205. SEHORE: 2117001265, 2117001283, 2117001287, 2117001290, 2117001293, 2117001335, 2117001337, 2117001338,
2117001469, 2117001473, 2117001484, 2117001487, 2117001507,
2117001533, 2117001540, 2117001552, 2117001554,
11.02.2026 - VIDISHA DISTRICT - GANJ BASODA: 4432000058,
4432000467, 4432000515, 4432000682, 4432000871,
4432001320, 4432001336, 4432001582, 4432001680, 4432001695,
4432001760, 4432001775, 4432001900. VIDISHA-KHARI PHATAK ROAD: 2723001962, 2723002017, 2723002106, 2723002165,
2723002463, 2723002465, 2723002484, 2723002554, 2723002580,
2723002662, 2723002681,
2723002840, 2723002846, 2723003021,

STE | o e € fF afe Fandt feeft sroaw =@ &7 ¢t 7 81 ws @ Heanh
21.02.2026 Y aE 10.00 T HOSHANGABAD DISTRICT - HOSHANGABAD CITY: PLOT NO 20,GROUND FLOOR,WARD
NO 4,MAIN ROAD,INFRONT OF ANKUR CLUB,NEAR HALWAI CHOWK,HHOSHANGABAD,MADHYAPRADESH-461001,
FIRST FLOOR, MY-CEM BULDING , CHOTA SARAFA CHAWAL LINE ,
ITARSI ,
DISTRICT - RAISEN: GROUND FLOOR MUTHOOT FINCORP LTD RAISEN SAGAR ROAD NONE NEAR YASH BANK RAISEN
RAISEN. PIN: 464551., SEHORE DISTRICT - SEHORE: Ground Floor, No. 316, SEHORE GROUND FLOOR, HOUSE NO 316,
ENGLISHPURA, SONA ENGINEERING, SEHORE TOWN, SEHORE, MADHYAPRADESH - 466001,
GROUND FLOOR, RAJESH JAIN , PLOT NO, 63, KHARI FATAK ROAD, NEARHDFC
Prfaqreat
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A THA T |

vi. Tel h Tofem # -G it giaen gem w5 Sl iR ESie # 9m o 9 9 9ew, =i eftg @ e R §-
AT gR1 7T die 7 STem ], 9 Tofiew § e e o U e |

vii. fo1 Tewit 7 e -4 & areem @ waee e & 9 Soiiea & Wi o & 9 g1 | 2ol 9 goied | die 39 % ue
T 2

viii, ol E-afém ufsran w froger iR aReel alies | S A o AU e SR AR S0 AR TTET U THIAUEH, Ut

wfea, 72 foeeht &1 Heterr & €9 § g fman w2
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www.evoting.nsdl.com & TR IR W I Frequently Asked Questions (FAQs) for Shareholders 3R

e-Voting user manual for Shareholders 3% Wkt & 1 022 - 4886 7000 T hict T Fehdl & A1 ot Yoerd T, aRT

Yeiereh, See R feuiforedt fafres, dt i, a9 JeR, wite Wi-32, Si-sdfs, aigr Fai wireie, g gd, o,

TWERTZ-400051 i FfEE T 74 evoting@nsdl.com T A1 SEHM FoR 022- 48867000 T Y WS Tehel € |

T Wia eged fataes & foau

R 1t 3fF I GSIT 75! T

4432000936,

2723002694, 2723002716, 2723002730,
2723003036, 2723003038,

MADHYA PRADESH , 461111, RAISEN

T/~
VIDISHA DISTRICT - e e feeet (T FAR &6 )
faqiem: 23.01.2026 Y UG Sy {eveR

3 @ Frde € #t 3 Biel uga U ,PAN

qye ol fafiics

HINDUJA HOUSING FINANCE LIMITED (W

HUNS HEAT: G 167-169, 20 HUAA, JI=T WAE, HaWE, U=1E-600015, P ERLILA
AETg, WA IMET HrEeE: H.-201,202, UTHIBN-19, Ve i
foer, asht Vs, TerIUR, TEMa-122016 | ARTHT afreRTd: o YHS IWI, WU W 8285415168,

0. mukul.sharma@hindujahousingfinance.com Ta st fryy fife, Wus . 9958443500,
g4a: gp.himanshu@hindujahousingfinance.com

frstt wfr o weaw | okt w6t gear
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MUTHOOT FINCORP LTD. | GOLD AUCTION NOTICE

Regd. Office: Muthoot Centre, TC No 27/3022, Punnen Road, Thiruvananthapuram, Kerala, India - 695001. CIN : U65929KL1997PLC011518, Ph:
+91 471 4911400, 2331427.

Notice is hereby given for the information of all concerned that gold ornaments pledged with under mentioned branches of the company for the period upto 31-03-2025 & All other 6 months
tenure gold loans up to 30-06-2025 and EMI gold loans due up to 31.12.2025.Also those gold loans where interest is due and not paid up to 31.12.2025 are also included in this auction.
Which were overdue for redemption and which have not been redeemed so for in spite of repeated notices will be auctioned on 10.02.2026 from 10 am onwards.

Auction Date: 10.02.2026 - JHAJJAR DISTRICT - BAHADURGARH: 1200000140, 1200000143, 1200000148, 1200000182, 1200000193, 1200000208, 1200000218, 1200000223,

1200000226,
1200000411,
1200000567,
1200000690,
1200001225,
1200001578,
3006000180,
3006000377,
3006000527,
3006001153,
3006001526,
1658000150,
1658000352,
1658000509,
1658000658,
1658001107,
1658001716.
1820000299,

1200000289,
1200000436,
1200000611,
1200000694,
1200001232,

120001543,

3006000232,
3006000384,
3006000585,

3006001211,

3006001587.
1658000170,
1658000356,
1658000510,
1658000664,
1658001256,
NARWANA-

3006001242,

HARYANA:

1200000302,
1200000441,
1200000635,
1200000796,
1200001252,
GL/BHDG/49,
3006000265,
3006000414,
3006000626,

1658000671,
1658001301,
1820000204,
1820000313, 1820000333, 1820000339, 1820000344, 1820000361,

1200000337,
1200000454,
1200000641,
1200000893,
1200001264,

1200000341,

1200000907, 1200000920, 1200000925, 1200001011,

1200000346, 1200000353, 1200000360, 1200000369, 1200000392,
1200000457, 1200000464, 1200000485, 1200000507, 1200000509, 1200000521,
1200000643, 1200000648, 1200000654, 1200000655, 1200000656, 1200000665,
1200001145, 1200001159,
1200001268, 1200001274, 1200001285, 1200001299, 1200001318, 1200001403,

1200000396,
1200000534,
1200000672,
1200001201,
1200001486,

GL/BHDG/67, GL/BHDG/96. JHAJJAR-HARYANA: 3006000129, 3006000130, 3006000137, 3006000144,

3006000295, 3006000299, 3006000304, 3006000310, 3006000319, 3006000346, 3006000352, 3006000356,
3006000415, 3006000419, 3006000436, 3006000473, 3006000480, 3006000483, 3006000489, 3006000493,
3006000789, 3006000790, 3006000814, 3006000897, 3006000970, 3006001010, 3006001077, 3006001078,
3006001250, 3006001267, 3006001277, 3006001309, 3006001336, 3006001360, 3006001365, 3006001515,
Auction Date: 10.02.2026 - JIND DISTRICT - JIND-HARYANA:
1658000183, 1658000185, 1658000202, 1658000217, 1658000236, 1658000258, 1658000262, 1658000272, 1658000276,
1658000357, 1658000386, 1658000398, 1658000419, 1658000420, 1658000422, 1658000423, 1658000429, 1658000446,
1658000527, 1658000538, 1658000540, 1658000558, 1658000562, 1658000574, 1658000583, 1658000606, 1658000610,
1658000715, 1658000740, 1658000812, 1658000956, 1658001023,
1658001325, 1658001366, 1658001395, 1658001427, 1658001435, 1658001453, 1658001497, 1658001504,
1820000230,

1658000697, 1658000701,

1658000108, 1658000112, 1658000123,

1820000262, 1820000274, 1820000275, 1820000284, 1820000285,

1820000378, 1820000379, 1820000386, 1820000399,

1658000132,

1658001064,

1820000287,

1820000402,

1200000408,
1200000543,
1200000676,
1200001211,
1200001489,

3006000145,

3006000368,
3006000500,
3006001079,
3006001516,
1658000141,
1658000289,
1658000497,
1658000646,
1658001085,
1658001648,

1820000293,

1820000408,

1200000409,
1200000549,
1200000680,
1200001223,
1200001510,
3006000158,
3006000375,
3006000515,
3006001126,
3006001524,
1658000144,
1658000290,
1658000502,
1658000648,
1658001104,
1658001697,
1820000297,
1820000414,
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1820000415, 1820000425, 1820000431, 1820000440, 1820000464, 1820000475, 1820000478, 1820000483, 1820000508, 1820000564, 1820000579, 1820000580, 1820000591,
1820000594, 1820000621, 1820000624, 1820000626, 1820000647, 1820000673, 1820000878, 1820000986, 1820001057, 1820001088, 1820001129, 1820001372, 182002520.
PATIALA CHOWK-JIND: 4052000205, 4052000206, 4052000207, 4052000273, 4052000312, 4052000320, 4052000321, 4052000322, 4052000340, 4052000388, 4052000396,
4052000407, 4052000413, 4052000420, 4052000456, 4052000471, 4052000473, 4052000489, 4052000491, 4052000504, 4052000521, 4052000527, 4052000534, 4052000540,
4052000580, 4052000581, 4052000601, 4052000603, 4052000622, 4052000637, 4052000650, 4052000651, 4052000658, 4052000678, 4052000685, 4052000691, 4052000702,
4052000706, 4052000713, 4052000720, 4052000725, 4052000733, 4052000737, 4052001158, 4052001179, 4052001198, 4052001203, 4052001285, 4052001632. Auction Date:
10.02.2026 - ROHTAK DISTRICT - ROHTAK: 0848000087, 0848000099, 0848000100, 0848000106, 0848000126, 0848000129, 0848000130, 0848000136, 0848000156, 0848000159,
0848000160, 0848000161, 0848000169, 0848000171, 0848000172, 0848000180, 0848000188, 0848000211, 0848000214, 0848000228, 0848000231, 0848000250, 0848000264,
0848000265, 0848000269, 0848000271, 0848000277, 0848000286, 0848000290, 0848000291, 0848000292, 0848000298, 0848000322, 0848000346, 0848000348, 0848000350,
0848000358, 0848000368, 0848000372, 0848000374, 0848000375, 0848000401, 0848000404, 0848000410, 0848000418, 0848000436, 0848000441, 0848000442, 0848000445,
0848000457, 0848000460, 0848000464, 0848000475, 0848000476, 0848000477, 0848000486, 0848000487, 0848000493, 0848000709, 0848000720, 0848000752, 0848000755,
0848000783, 0848000800, 0848000801, 0848000818, 0848000928, 0848000942, 0848000964, 0848000991, 0848001043, 084801864, GL/RHTK/249, GL/RHTK/252, GL/RHTK/254,
GL/RHTK/255, GL/RHTK/262, GL/RHTK/267, GL/RHTK/288, GL/RHTK/290, GL/RHTK/291, GL/RHTK/296, GL/RHTK/306, GL/RHTK/308, GL/RHTK/312, GL/RHTK/330, GL/RHTK/336,
GL/RHTK/342, GL/RHTK/350, GL/RHTK/351, GL/RHTK/353, GL/RHTK/356, GL/RHTK/357. ROHTAK-COURT ROAD: 2831000081, 2831000082, 2831000104, 2831000125,
2831000140, 2831000149, 2831000171, 2831000175, 2831000219, 2831000273, 2831000293, 2831000297, 2831000325, 2831000329, 2831000330, 2831000345, 2831000346,
2831000348, 2831000388, 2831000390, 2831000395, 2831000397, 2831000399, 2831000431, 2831000445, 2831000451, 2831000468, 2831000473, 2831000478, 2831000488,
2831000491, 2831000499, 2831000510, 2831000715, 2831000782, 2831000864, 2831000865, 2831000881, 2831000941, 2831000947, 2831000950, 2831000991, 2831001010,
2831001080, 2831001151, 2831001167, 2831001187.

Auction will be conducted at respective branches. please note if the auction does not get completed on the same day due to any reasons, the same will be conducted on
20.02.2026 at 10.00 am onwards at JHAJJAR DISTRICT - BAHADURGARH: GROUND FLOOR, MUTHOOT FINCORP LTD , 2142-43 , NEAR KABRA TILES , NEARBUS
STAND , BAHADURGARH, HARYANA , 124507, JIND DISTRICT - JIND-HARYANA: GROUND FLOOR, MUTHOOT FINCORP LTD , BOOTH NO 46, GOHANA ROAD,
NEARNAGAR SUDHAR MANDAL , JIND , HARYANA , 126102, ROHTAK DISTRICT - ROHTAK-COURT ROAD: GROUND FLOOR, CHITKARA BULDING , 85/23 DLF COLONY

NEAR SBI MAIN BRANCH , COURT ROAD , NEARINDIAN BANK , ROHTAK, HARYANA , 124001 .The bidders are requested to produce photo id card ,Pan card .The successful
bidder should transfer the money through RTGS.
MUTHOOT FINCORP LTD

MUTHOOT FINCORP LTD. | 91 &1 et ga=r

Regd. Office: Muthoot Centre, TC No 27/3022, Punnen Road, Thiruvananthapuram, Kerala, India - 695001. CIN : U65929KL1997PLC011518, Ph
+91 471 4911400, 2331427.

JHI JIIId TGl Dl T & A8 TAdgRT o1 &l STl & Pl up to 31-03-2025 & All other 6 months tenure gold loans_up to 30-06-2025 and EMI gold loans due up to
31.12.2025.Also those gold loans where interest is due and not paid up to 31.12.2025 are also included in this auction. BIEERIGEANES B - PT 9HT &1 W%HW

IR -gR o1 f3U o WR off 3@ dF FSTU 8! 71 § SAS! A 10.02.2026 &Y 10.00 T J I R ¢

Auction Date: 10.02.2026 - FARIDABAD DISTRICT - FARIDABAD SECT 15: 0615000255, 0615000284, 0615000289, 0615000305, 0615000337, 0615000338, 0615000349,
0615000350, 0615000353, 0615000356, 0615000366, 0615000369, 0615000420, 0615000516, 0615000570, 0615000676, GL/F15S/237, GL/IF15S/45, GLIF15S/49, GL/F15S/97.
FARIDABAD SECT 29: 0593001068, 0593001163, 0593001170, 0593001194, 0593001202, 0593001203, 0593001241, 0593001252, 0593001280, 0593001354, 0593001368,
0593001394, 0593001415, 0593001416, 0593001453, 0593001496, 0593001506, 0593001507, 0593001518, 0593001534, 0593001823, 0593001931, 0593002085, 0593002105,
0593002108, 0593002155, 0593002299, 0593002381, GL/F29S/160, GL/F29S/161. FARIDABAD SECT 3: 0616000178, 0616000220, 0616000256, 0616000283, 0616000300,
0616000311, 0616000318, 0616000334, 0616000341, 0616000346, 0616000349, 0616000351, 0616000388, 0616000395, 0616000396, 0616000398, 0616000400, 0616000401,
0616000403, 0616000409, 0616000425, 0616000437, 0616000453, 0616000494, 0616000500, 0616000506, 0616000516, 0616000519, 0616000525, 0616000534, 0616000538,
0616000560, 0616000561, 0616000563, 0616000566, 0616000573, 0616000595, 0616000602, 0616000604, 0616000610, 0616000614, 0616000622, 0616000630, 0616000641,
0616000649, 0616000651, 0616000653, 0616000688, 0616000694, 0616000727, 0616000759, 0616000766, 0616000768, 0616000770, 0616000813, 0616000816, 0616000839,

0616000923, 0616001096, 0616001137, 0616001162, 0616001188, 0616001260, 0616001261, 0616001291, 0616001299, 0616001416, 0616001437, 0616001473, 0616001496,
0616001500, 0616001505, 0616001605, 0616001632, 0616001633, 0616001727, 0616001824, 0616001872, 0616001907. FARIDABAD SECTOR-34: 1901002359, 1901002360,

1901002384, 1901002391, 1901002398, 1901002419, 1901002425, 1901002441, 1901002442, 1901002464, 1901002477, 1901002485, 1901002488, 1901002500, 1901002539,

1901002560, 1901002562, 1901002563, 1901002572, 1901002591, 1901002598, 1901002613, 1901002623, 1901002667, 1901002669, 1901002670, 1901002676, 1901002791,
1901002796, 1901002805, 1901002828, 1901002850, 1901002869, 1901002897, 1901002904, 1901002912, 1901002938, 1901002955, 1901002967, 1901002979, 1901003001,
1901003004, 1901003010, 1901003038, 1901003044, 1901003067, 1901003079, 1901003084, 1901003088, 1901003100, 1901003106, 1901003112, 1901003121, 1901003130,
1901003136, 1901003150, 1901003160, 1901003161, 1901003170, 1901003174, 1901003510, 1901003638, 1901003643, 1901003698, 1901003712, 1901003745, 1901003752,
1901003765, 1901003797, 1901003838, 1901003841, 1901003916, 1901003920, 1901003952, 1901003992, 1901004037, 1901004196, 1901004270, 1901004340, 1901004366,
1901004381, 1901004447, 1901004457, 1901004566. FARIDABAD-AJRONDA: 1902000289, 1902000307, 1902000332, 1902000352, 1902000354, 1902000376, 1902000430,
1902000465, 1902000481, 1902000500, 1902000502, 1902000506, 1902000516, 1902000522, 1902000524, 1902000651, 1902000713, 1902000753, 1902000781, 1902000827,
1902000885, 1902000890, 1902000919, 1902000920, 1902000972, 1902001035. FARIDABAD-CHAWLA COLONY: 2300000513, 2300000518, 2300000557, 2300000559,
2300000560, 2300000564, 2300000634, 2300000664, 2300000670, 2300000683, 2300000697, 2300000707, 2300000745, 2300000758, 2300000760, 2300000795, 2300000796,
2300000813, 2300000816, 2300000832, 2300000835, 2300000836, 2300000849, 2300000862, 2300000883, 2300000920, 2300000922, 2300000971, 2300000996, 2300001347,
2300001360, 2300001399, 2300001453, 2300001456, 2300001509, 2300001605, 2300001736. FARIDABAD-JAWAHAR COLONY: 2362002296, 2362002386, 2362002387,
2362002446, 2362002460, 2362002488, 2362002498, 2362002501, 2362002503, 2362002544, 2362002569, 2362002620, 2362002628, 2362002648, 2362002662, 2362002689,
2362002690, 2362002692, 2362002694, 2362002695, 2362002707, 2362002720, 2362002726, 2362002750, 2362002765, 2362002785, 2362002789, 2362002797, 2362002800,
2362002804, 2362002812, 2362002814, 2362002823, 2362002826, 2362002854, 2362002855, 2362002885, 2362002920, 2362002923, 2362002940, 2362002955, 2362002958,
2362003022, 2362003192, 2362003280, 2362003293, 2362003508, 2362003518, 2362003557, 2362003574, 2362003586, 2362003600, 2362003636, 2362003638, 2362003646.
FARIDABAD-NEELAM BATA ROAD: 1918000919, 1918001081, 1918001082, 1918001083, 1918002245, 1918002251, 1918002285, 1918002291, 1918002293, 1918002316,
1918002337, 1918002345, 1918002385, 1918002416, 1918002430, 1918002455, 1918002477, 1918002481, 1918002488, 1918002505, 1918002509, 1918002515, 1918002525,

1918002545, 1918002564, 1918002594, 1918002602, 1918002908, 1918002945, 1918002969, 1918003052, 1918003094, 1918003151, 1918003184, 191800802. FARIDABAD-
NIT-5: 2979000402, 2979000406, 2979000416, 2979000417, 2979000428, 2979000430, 2979000432, 2979000441, 2979000455, 2979000474, 2979000479, 2979000498,

2979000512, 2979000513, 2979000521, 2979000548, 2979000574, 2979000580, 2979000608, 2979000620, 2979000623, 2979000633, 2979000636, 2979000642, 2979000643,

2979000650, 2979000658, 2979000666, 2979000671, 2979000689, 2979000698, 2979000699, 2979000708, 2979000711, 2979000717, 2979000719, 2979000721, 2979000723,
2979000727, 2979000728, 2979000734, 2979000745, 2979000747, 2979000751, 2979000794, 2979000832, 2979000861, 2979000922, 2979000941, 2979001071, 2979001088,
2979001100, 2979001232. FARIDABAD-SECTOR 55: 2035000175, 2035000195, 2035000199, 2035000217, 2035000224, 2035000235, 2035000306, 2035000323, 2035000340,
2035000359, 2035000379, 2035000385, 2035000434, 2035000440, 2035000458, 2035000461, 2035000495, 2035000510, 2035000536, 2035000564, 2035000596, 2035000598,
2035000608, 2035000609, 2035000612, 2035000614, 2035000621, 2035000634, 2035000635, 2035000654, 2035000667, 2035000688, 2035000692, 2035000696, 2035000704,
2035000705, 2035000718, 2035000729, 2035000742, 2035000743, 2035000745, 2035000747, 2035000748, 2035000753, 2035000767, 2035000774, 2035000780, 2035000787,
2035000794, 2035000802, 2035000816, 2035001024, 2035001042, 2035001182, 2035001183, 2035001184, 2035001202, 2035001360, 2035001372, 2035001485, 2035001542,
2035001580, 2035001606, 2035001613, 2035001759, 2035001816. NIT 2: 0621001982, 0621001986, 0621002097, 0621002129, 0621002204, 0621002219, 0621002242,
0621002290, 0621002318, 0621002336, 0621002355, 0621002393, 0621002410, 0621002416, 0621002433, 0621002435, 0621002449, 0621002467, 0621002489, 0621002492,
0621002513, 0621002519, 0621002525, 0621002527, 0621002551, 0621002558, 0621002589, 0621002590, 0621002601, 0621002605, 0621002607, 0621002610, 0621002617,
0621002619, 0621002640, 0621002644, 0621002654, 0621002662, 0621002683, 0621002687, 0621002706, 0621002714, 0621002733, 0621002950, 0621003094, 0621003109,
0621003190, 0621003207, 0621003211, 0621003266, 0621003334, 0621003440, 0621003461, 0621003522, 0621003526, 0621003531, 0621003545, 0621003558. PALWAL-
HARYANA: 1575002743, 1575002783, 1575002784, 1575002884, 1575002981, 1575003003, 1575003027, 1575003047, 1575003048, 1575003082, 1575003085, 1575003096,
1575003136, 1575003147, 1575003159, 1575003162, 1575003184, 1575003204, 1575003217, 1575003234, 1575003290, 1575003312, 1575003321, 1575003343, 1575003378,
1575003381, 1575003382, 1575003383, 1575003390, 1575003398, 1575003404, 1575003409, 1575003435, 1575003436, 1575003473, 1575003479, 1575003494, 1575003513,
1575003514, 1575003525, 1575003539, 1575003541, 1575003567, 1575003574, 1575003575, 1575003586, 1575003593, 1575003597, 1575003614, 1575003626, 1575003637,
1575003662, 1575003672, 1575003676, 1575003683, 1575003694, 1575003698, 1575003702, 1575003711, 1575003712, 1575003724, 1575003751, 1575003752, 1575003773,
1575003780, 1575003783, 1575003788, 1575003801, 1575003802, 1575003803, 1575003804, 1575003811, 1575003818, 1575003819, 1575003851, 1575003852, 1575003858,
1575003864, 1575003875, 1575003879, 1575003897, 1575003901, 1575003914, 1575003916, 1575003917, 1575003931, 1575003934, 1575003952, 1575003953, 1575003958,
1575003965, 1575003986, 1575004442, 1575004455, 1575004531, 1575004661, 1575004727, 1575004802, 1575004937, 1575005008, 1575005014, 1575005065, 1575005185,
1575005207, 1575005210, 1575005256, 1575005280, 1575005394, 1575005403, 1575005481, 1575005498, 1575005559, 1575005591, 1575005700, 1575005725, 1575005886,
1575006013, 1575006025, 1575006026, 1575006028, 1575006056, 1575006080, 1575006081, 1575006087, 1575006090. TIGAON: 4401000889, 4401000900, 4401000904,
4401000911, 4401000920, 4401000940, 4401000946, 4401000947, 4401000983, 4401000988, 4401001004, 4401001022, 4401001039, 4401001044, 4401001066, 4401001093,
4401001101, 4401001129, 4401001137, 4401001145, 4401001357, 4401001364, 4401001445, Auction Date: 10.02.2026 - PALWAL DISTRICT - HASANPUR CHOWK-HODAL:
4325000020, 4325000021, 4325000025, 4325000039, 4325000063, 4325000099, 4325000101, 4325000122, 4325000127, 4325000133, 4325000135, 4325000155, 4325000170,
4325000402, 4325000470.
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